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The Deputy Minister of Rail-
:a)y,ynd Transport (Shri Alageszn):
fa es.

{b) The proposals referred to the
establishment of Seamen's ‘®mploy-
wment offices, delegation to the lan
Regional Maritime Conference and
eliglbility of 'Seamen who are out of
employment for more than one year
for free medical treatment

Ercor

842, Shrl N. M. Lingam: Will the
Minister of Food and Agrienitare he
plessed to state:

(a) whether Government
porting any ergot;, and

(b) what steps have been taken to
produce ergot art!ftcially in India?

The Minister of Food ama Asgricul-
targ (Shrl Kidwsi}): (a) Yes.

. (bErgot is’ the dried "sclerotlum”™

resting stage) of a parasitic fungus,
‘claviceps purpurea”. which infects
and developgs on the flower of the
rye plant. Ergot is alreadvy being
grown in Madras State and that Gov-
ernment has been advised to increase
its suoplies. A scheme submitied by
Assaro Government for financial as-
sistancc from the Indian Council of
Agricultura) Research is under consk
deration. The development of ergot
is also included in a secheme of the
West Bengal Government.

are im-

Di1STRICT MEDICAL OffICERS

643. Sbri Nambiar: Will the Minis-
Rer of Rallways be pleascd to state:

(a) whether 1t is a fact that two
District Medical Officers who retired
on Superannuation were re-employed
on the Northern Railway and if 8o,
why;

(b) whether these postings have
afected the promotions of the junior
Medical Officers:

(c) whether Government propuse to
place on the Table of the House the
names of those re-employed with the
particulars of excess amount spent on
that account;

(d) whether it is also a fact that
they (re-employed) have applied for
further extension of their employment
and if so. whether their request has
been granted, and

(e) whether it is the practice to re-
employ those retired on super-an-
nuatfon and it so, whether all applica-
tions received will be s(railarly consi-
Prred?
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The Deputy Minlster of Rall-
ways and Transport (Shri Alsgesaan):
(a) Yes: no serviog Medical officers
with the requisite <quallfication and
experience were available for ap-
poilntment on the Northern Rallway.

(b) No.

(c) Dr. R. C. Mahajan and Dr.
H. S. Chhachi; there was n0 excels
amount spent on this dccount.

(d) No.

(e) Yes, for short periods, in cate-
gorles where no suitable serving em-
ployee is available for appointment,
or there is a shortaRe of trained per-
song. Applications received are con-
sidered on merits.

BRIck MANUFACIURING COMPANY Af
MyYsSORE MIvES

R44. Sbrl Thimmalab: Will the
Minister of Labour be oleased to state
whether it js a fact tbat the brick
manufacturing company: at Mysore
Mines in Kolar Gold Fields has been
closed and if so. the reasons therefor?

The Minister of Labour (Shrl V., V.
Girl): Yes: the factory was closed as
it was reperted fo be running at a
loss.

Cow SLAUGHTER

645. Sardar A. S. Saizal: (a) WIU
the Minlster of Food and Agricullure
be pleused to state whether Govern-
ment have implemented all thz recom-
mendations of the Committee which
wss set up to find out ways and
means to ban cow slaughter in India?

(b) If the reply to part (a) above
be in the negative. what time Gov-
ernment wili tak: to implement the re-
commcendations’?

(c) Is it a fact that Government ave
further examining the matter as re-
gards unlicensed and unauthorised
gslaughter of cattle?

(d) Do Government promose to male
a law for orohibiting slaughter of
cattle? 2

The Minister of Food and Agrticar-
ture (Shrl Kidwai): (a) and (b). The
Government of India appointed.an
expert committee to consider and re-
commend a comprehensive plan of
action for preserving the cattle wealthy
of the country and for promotlng its
development. The Committee sub-
mitted its report in November 1948.
Coples of the report were circulated
to the members of the House. The
Committee recommended inter alia,
that the slaughter of cattle was mot





